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Jayanti Shipping Company 
Establishment at Mlulras 

%593. Sbri Nambiar: 
Sbrl Dinen Bhattacharya: 

Will the Miruster of Transport, Avla-

tion, Shipping and Tourism be pleased 
to state: 

(a) whether it is a fact that the-
Jayanti Shipping Company's Establish-
ments at Madras are being closed down 
after the taking over Of management 
of Jayanti-Shipping Company; 

(b) if so, the reasons therefor; 

(c) the number of employees being 
retrenched; and 

(d) the action taken to provide ~l
ternative employment? 

The Minister of Transport, A via-
tion, Sblpping aDd Tourism (Shrl 
SanJlva Reddy): (a) to (d). The 
services of all the employees of the 
Jayanti Shipping Company establish-
ment at Madras have been dispensed 
WIth as a measure of economy. 20 
employees are affected by this mea-
sure. It has not been possible to 
offer alternative employment to these 
persons. 

Food Corporation of India 
2594. Shri Prlya Gupta: Will the 

Minister of Food, Agriculture, Com-
munity Development aDd Cooperation 
be pleased to state: 

(a) whether the Four Regional Food 
Directorates and the Procurement Unit 
of Madhya Pradesh are being taken 
over by Food Corporation of India 
during 1966-67; 

(b) whether a draft Food Corpora-
tion of India Amendment Bill envisag-
ing the terms and conditions of trans-
fer of existing Food Departm~nt ~~m
ployees waS forwarded to the Em-
ployees' Association for their com. 
ments; and 

(c) If so. under what authority the 
Constitutional safeguard provided un-
der Article 311 of the Constitution to 
permanent employees and the deci-
sions of the Supreme Court to that 
effect are being violated and ignored 
in the proposed draft the Food Cor-
poration of India Amendment Bill 
ond even against the guaranfee given 
by the Minister of State for Food and 
Agriculture on 11th April, 1966 in this. 
House? 




